9'3 Written Answers

Delhi. The CP.W.D.,, Coop. housing
societies and private agencies are also
mvolved in the job, In these circum-
stances, pDA alone cannot meet the
housing needs of the capital,  which
is estimated at about 40,000 dwelling
units roughly g year for some years
to coms.]

Removal of domicile restrictions in
admission fo post graduate medical
courses
864. SHRIMATI LEELA DAMO-

DARA MENON:

SHRIMATI HAMIDA HABI-
BULLAH:
SHR] SAWAISINGH SISO-
DIA:
© Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
E. atate.

{a) whether the Central Govern-
ment have issued instructions to the
Btate Governments to remove the do-
micile restrictions in respect of admis-
sion to the post-graduate medical cour-
ses; and

{b) it so, what are the details there-
of?

+ THE MINISTER OF STATR IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-.
DAMBI PRASAD YADAV): (a) und
() No such instructions have been
_ iasued by the Government of India,

Subsidy to cashew plantations

+965. SHRI T. BASHEER: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

- (@) whether. the Central. Govern-
ment have received any acheme from
the Keraly Government for the sub-
sidised plantation of cashew in the
State;

(b) whether the Central Govern-
ment have approveg the scheme; and

*“(e) it so, what steps the Central

Government have taken to meet the
fnancial requirements of the scheme?

{6 DEC. 1978]

t6 Questions o4

THp MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Sir,

(b) and (c) The scheme submitted
by the Kerala Government being at
variance with the pattern approved
by the Planning Commission, the Cen-
tral Government have not yet approv-
eqd the scheme and the matter is under
consideration.
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t[Central assistance for Universal

Elementary Education in Madhya
Pradesh

9866. SHR1 BALRAM DAS: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
eq to state; -

{(a)the total estimated amount ve-
quireg for Universal Elementary Edu~
cation in Madhya Pradesh and how
much out of that amount will ba
given by the Central. Government to
the State as Central assistance; and

(b) whether any Central assistancw
is given to the State Government fop
construction of school buildings and
purchase of furniture, mats ete.; it 06,

"} [ 1 English translation. i




